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Issue of Import Licenses by Faridabad
Office of Import Trade Conirol

2430 SHRIMATI MRINAL GORE.
Will the Minmster of COMMERCE
AND CIVIL. SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whethey some additional jmport
licence; were issued by the Faridabad
Office of the Import Trade Control
in favour of some parties under public
notice No. 140/70 dated the 1ith Sep-
tember, 1970 for the item Tin Plate
or Tip Plate w|w even though that
item was not a permissible item under
the said public notice;

(b) if so, who were the beneficiaries
of such licenceg and what was the
value of each licence;

(¢) whether any action was taken
againg; the Officials;

(d) whethey any prosecution was
launched againgt them; and

(e) whether any adjustment was
made against parties’ regular licences?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) Import of tin plate waste
waste was allowed in a few cases be.
cause of a bona-fide mistake by the
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Faridabad office as the item was not
specifically mentioned as non-permis-
sible in the public notice. Decision
to disallow it wag taken subsequently.’

®)
1. M/s. Acaro  Engineering

Wo ks, Ludhiana . 3,03.9%8
2. M/s. Jiwan Engm-ring

Wurks Ludhiana. 2689527
3. M/s. Zicco Engincering

Works, Ludhiana . 2,29,292
4. M/s. T.C. Industriee,

Ludhiana . 16,51,6°§

Tin Plate Waste Wastc was one of the
10 -1? sicel items allowed under these
lLicences.

(¢) No, Sir.
(d) No, Sir.

(e) Yes, Sir. In two cases com-
plete adjustments have been made and
in the remaining two cases partial ad-
justments have been made. In the
latter two cases, adjustments will be
completed when the parties come up
for further licensing.

Asian Cable Company

2431, SIIRI JYOTIRMOY BOSU:
Will the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whother Asian Cable Company
wag involved in serious black market-
ing of importeq itemg worth market
value of about a crore and a half
of rupees;

(b) if so, what precise steps have
so far been taken agsinst actual
owners and culprits whe are the
beneficiarieg of this black marketing;





